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\ oo dt) DELHI VIDHAN SABHA
Gl Ak REVISED LIST OF BUSINESG

e el
" " Monday, September 26, 1994/ashvina 4, 1916 (Saka)

14.00 Hours

( National Song Vande Matram )

Paper to be Laid

-1l. Secretary to lay on the Table of thc House a copy
‘= 7 »of statement on 'The Delhi S;les Tat (S5econd amendment)
Bill, 1994.

Special Mentions

| 2. Matters to be ralscd by mombers given In a separate
SR e K - !
Calling .ttention
et | 3. Shri Jag Parvesh Chandra :
| to call the attention of Health Minister

to the situation arising out of the
outbreak of plague epidemic in Delhi.

Presentation of the Rezport of

------

4. Shri Ramvir Singh Bidhuri/Shri alok Iumar
to precent the Fifth Report of the Business
Advisory Committee.

First Report of Sceloct Committee
on the Dolhi Finance Commission
Bill, 1994,

- e R e e
ool . 5. Shri Alek Kumar/Shri ajay Maken z -

"to present the First Report of
the Select Committee on the D«lhi
FPinance Commission Bill, 1994.,%

Consideration of Rcport

6. Shri Madan Lal Khurana :

"to move that the Delhi Financce
Commission Bill, 19924, as »zported
by the Select Committee be taken
into consideration.”

ALSO to move that tha :#ill be passed.

P GUPTA
SECRETARY
Delhi,
26 Scptember, 1994.
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